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..... 5 years, belonging 10 ...

Your 2025 2024

= T’i’kmd.M..M:.E‘.’.‘Mfﬁmnfdaughter{wlfe oflate. Dadhduida and ﬁw\o\'i’ﬂ»

service and presently working as FEINACA V“*Mﬂ %Q\QW\ Asg M‘OJ

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A,

given)

(Assets In joint name Indicating the extent of joint ownership will also have to be

sr.
m'

Description

Self

Spouse
Na

0}

Cash

\ GOoO

QOfGOO-

Dependant-1

%0000

Dependant-2

Nama

Depandant-3
Etc. Namie

\d0,000

£000

(in)

Deposits In
Banks; Financial
Institutions And
Non-Banking
Financial
Caompanies

(i)

Bonds,

Debentures and |

Shares In
companies

(iv)

Other financial
lﬂmuu@m;
NSS, Postal
Savings, LIC
Policies, etc

Lie
| & 2L

)

Mator Vehicles

| (details of

make, etc.)

Motoy

Cﬁ"‘\ e

(vi)

Jewellery (give
details of
weight and
value)

25w

c &

\ogwa

L HwA

(wil}

Other assets,
such as values
of claims /
inberests

Note: Value of Bonds / shares / Debentures as per the latest market value In Stock
Exchange In respect of listed companies and as per books in the case of non listed
companlies should be given.
* Dependant here means a person substantially dependent on the im:uma of the

employee.
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[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be indicated]

Sr.
Ho.

Description

Self

Spousc
Name(S)

Dependant-1

Name

Depandant-2
Hame

(1

Agricuitural Land

- Location(s})

- Survey number(s)

- Extent (Total
measurement)
-Current market value

2

ALYy
Phana

o

3%
Katha

pai | KN

NAN

™A NN

Dependant-3
|__Etc, Name

(1

Non-Agricultural Land
- Location(s).

- Survey number(s)

- Extent (Total
measurement}
-Current market value

Hi

N

™I

AINEY Nk

(i)

Bulldings (Commercial
and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

N

N3N

M

N

N

(i)

Houses / Apartments,
atc.

« Location(s}

- Survey fdaeor

| number(s)

- Extent (Total
measurement)
- Current market
value

Ny

N

g2

Others (such as
interest In property)

N

Ny

WA

_H\ \ WA

(2)

1 glve herein below the details of my liabillties / overcdues to oublic financial

institutions and gwammunt dues:-
[Mote : Please glve separate detalls for each item)

Sr. | Description Name & address of Bank / | Amotnt outstanding as
No. Financlal Institutions(s) / QI Siimaseriassisiibasnis
___Department (s) &
{a) | (1) Loans from Banks N ™
(1) Loans from ﬂnanclal :
| institutions . vl
glit’] fnvernment Dues: e
a) dues to departments Ca N
dealing with government Ny SRAN
acmmd modation
(b} dues to departments 3 N
dealing with supply of N NN
Wi
g:) ?ues ‘:Iuthdepartm::ts
ealing supply N A
electricity N ™Y
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Dates... Q. L Q?— '20'2/4\ mm%‘hﬁ%“ﬁ%ﬂ%;}’\%d“& bbw“:

« -.ul;‘:ﬁg: Please sign each page of the declaration. Asset declalation form

must be In A4 size white paper wtf:h computer typed (single side)
in prescribed format,
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